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[T, . RO/MUM/Nashik-Kumbh-2027/2025-26/241/3D]
g e, fAgerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2726(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0. 5362(E). Dated:24/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH848
(Nashik to Peth Section) in the stretch of land from Km. 11.600 to Km. 53.600 in the district of Nashik in the state of
MAHARASHTRA

And whereas the substance of the said notification has been published in “Maharashtra Times” dated 02/12/2025
“Lokmat Times” dated 02/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted
its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH848 (Nashik to Peth
Section) in the stretch of land from Km. 11.600 to Km. 53.600 in the district of Nashik in the state of
MAHARASHTRA

[State: MAHARASHTRA

”District: Nashik

Sl. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested Person

L1t |l

5

| 6

|Taluk: Dindori

|Village: Golshi

1 138

Private

0.0432

Ravji Soma Gaikwad,
Pundalik Ravji Gaikwad

[2 |[140

| |Private

0.0052

IRupesh Suresh Vachuka

3 153

Private

0.03

Kalu Mahadu Shekre,
Nilesh Vijay Gaikwad
153/A

Private

0.0185

Lakshmi Narayan, Kamal
Sukhdev Singh
153/B

Private

Dry

0.19

Pulse Green Forest Ltd.
1042/43 Sector 22-B
Chandigarh Nashik Office
Sathebag, M. Gandhi Road
156/1

Private

Dry

0.0197

Vishram Punja, Kachrabai
Sitaram Pagare, Rupchand
Damodar Pagare, Kantabai
Sampat Lokhande, Kalabai
Damu Pagare, Sushila
Hansraj Nikam, Lilabai
Ramesh Jadhav, Sunita
Bhaskar Tathe, Vishram
Punja Pagare, Chintaman
Punja Pagare, Vasant Punja
Pagare, Sakubai Keru
Bhujbal, Shantabai
Dhondiram Shinde, Lilabai
Madhukar Pagare, Sunita
Madhukar Pagare, Ramesh
Madhukar Pagare, Rekha
Ramesh Netavne, Yamuna
Madhukar Pagare, Hirabai
Madhukar Gavare, Sunil
Runjaji Pagare, Amit
Jaywant Pagare, Kalpana
Jaywant Pagare, Jyoti
Santosh Bhujbal, Laxmi
Raju Bramhane, Karunabai
Shiral, Nirmalabai Kisan
Pagare, Lahanubai Vaman
Pagare, Janardan Vaman
Pagare, Ashok Vaman
Pagare, Ramesh Vaman
Pagare, Sakhubai Keru
Gaikwad, Mirabai Popat
Gangurde, Laxmibai
Sakharam Pagare, Ananda
Sambha Pagare, Vijay
Kisan Pagare, Rajendra
Kisan Pagare, Meena Sunil
Kedare, Mangesh
Madhukar Metkar

156/2

7 157

Private

Dry

0.0028

Aniruddha Ramesh Shah,
Sulabha Ramesh Shah,
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Manisha Niranjan Shah,
Sunila Vilaschandra Sanap,
Vandana Vasant Puranik,
Mayuri Nitin Patni, Mayuri
Parag Adanwale, Sejal
Mahendra Doshi, Sejal
Sheetal Patni, Latabai
Pratapsingh Pardeshi,
Amarja Atul Shukla, Rutuja
Hemant Kulkarni, Chhaya
Vijay Joshi, Jyoti Ashok
Adenwala, Asha Shashikant
Mahale, Prabhakar Dhondo
Joshi, Usha Prabhakar
Joshi, Laxman Namdev
Palakawade, Nayana
Laxman Palakawade, Priya
Laxman Palakawade, Leena
Chirag Jog, Venus Baburao
‘Wani, Minal Baburao
Yevalekar, Chirag Kirit
Bhagat, Mahavirchand
Kapurchand Jain, Pornima
Bapusaheb Roham, Manoj
Arun Bag, Milind Vasudev
Balajiwale, Vijay Rajaram
Sane, Vaishali Pravin
Pardeshi, Yuvraj Vijay
Patil, Sunil Kantilal Bafna,
Ashok Kantilal Bafna,
Vimal Kantilal Bafha,
Minal Baburao Yevalekar,
Venus Baburao Wani,
Aniruddha Ramesh Shah,
Sulabha Ramesh Shah,
Manisha Niranjan Shah
157/1, 157/2,157/3, 157/4

Village: Amb

egan

8

33

Private

Wet

0.0028

Jagan Gangaram Kotwal,
Vitthal Hari Kotwal,
Sudhakar Hari Kotwal,
Bhau Vitthal Kotwal,
Hemant Gangaram Kotwal,
Anusaya Gangaram Kotwal,
Yamunabai Lahanu Gawli,
Kantabai Dhanraj Jadhav,
Nandabai Ukha Khandvi,
Sumanbai Pandurang
Bhoye, Padma Prakash
Gawli, Rukminibai Vishnu
Gawli

38

Private

Dry

0.02

Ramdas Shivram Dhatrak,
Jayshree Vijay Gaikwad,
Deepak Vijay Gaikwad,
Akshay Vijay Gaikwad,
Bharat Vijay Gaikwad,
Sachin Vijay Gaikwad,
Bhaskar Popat Gaikwad,
Kashinath Popat Gaikwad,
Vasant Popat Gaikwad,
Sindhu Somnath Sakwar,
Govind Hari Gaikwad,
Sitabai Hari A.P.K.

10

57

Common

Dry

0.0125

Hemant Pandurang Kotwal,
Executive Engineer
Waghad Dam Government
of Maharashtra Palkhed
Irrigation Division Nashik
57/A

Village: Zarlipada

11

33

Private

Dry

0.0212

Baliram Murlidhar Mahale,
Hirabai Tatiram Gavit,
Jijabai Chintaman Bharsat

Village: Nalegaon
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12 100 Private Dry 0.07([{Suruchi Mahendra Poddar,
Tukaram Amritrao Kardel,
Shivam Yagnanand Modi,
Simantini Prashant Auti
100/1

13 100 Private Dry 0.1||Panchavati Plastics Sunil
Kisan Bagul, Nirmala Anil
Apsunde, Jayshree Sharad
Apsunde, Bapu Ashok
Dhondge, Anil Nivrutti
Apsunde

100/2

14 101 Private Dry 0.0907||[Mangala Prabhakar Joshi,
Devdutt Prabhakar Joshi,
Shubda Vitthal Natu,
Jalusha Rajendra Deshmukh
Siddhar Anil Deshmukh,
Sangita Nandu Singh
Pardeshi, Milli Suchit
Shetty alias Milli Dilip
Saxena, Dilip Surajswaroop
Saxena, Manoj Kumar
Bhagwandas Agrahari,
Bholanath Rammanohar
Agrahari

15 102 Private Dry 0.0014([Arun Bajirao Kedar,
Parvatabai Bajirao Kedar

16 94 Private Dry 0.02([(Rajendra Raghunath Kedar,
Mandakini Rajendra Kedar,
Mandakini Rajendra Kedar
Non agricultural Dhaba,

Shekhar Subhash Kakad
[17 |[99 |[Private |[Dry I 0.06][Gopinath Bhimaji Kedar |
[Taluk: Peth |
|Village: Borwat |
[18 |[121 |[Private |[Dry [ 0.224][Jayram Shivram Kamdi |
19 122 Private Dry 0.0187|[{Indubai Pundalik Gawali,
Hirabai Vitthal Bhusare
20 125 Common Dry 0.0096||Lilabai Manohar

Chaudhary, Nitin Manohar
Chaudhary, Kamalakar
Manohar Chaudhary,
Surekha Manohar
Chaudhary A.P.K.Aai
Lilabai, Kamalibai Hiraman
Chaudhary, Kailas Hiraman
Chaudhary, Vilas Hiraman
Chaudhary, Ranjana
Hiraman Chaudhary,
Sulochana Ram Bhusare,
Ramdas Parasharam
Chaudhary, Prabhakar
Parasharam Chaudhary,
Sham Balwant Gawali,
Tulsabai Parasharam
Chaudhary, Vitha Motiram
Hadas, Devaka Balwant
Gawali, Nali Gangaram
Waghere, Mira Dattu
Hinde, Ramesh Pandurang
Chaudhary, Jana
Ramakrishna Raut, Suresh
Pandurang Chaudhary,
Mainabai Keshav
Chaudhary, Nandaram
Keshav Chaudhary, Malti
Manohar Waghere, Yamuna
Vitthal Gawli, Ujwal
Dnyaneshwar Chaudhary,
Malti Dilip Chaudhary,
Nikhil Dilip Chaudhary,
Pratik Dilip Chaudhary,
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Nikhil and Pratik A.P.K Bai
Malti Dilip Chaudhary,
Maghav Pandurang
Chaudhary, Ministry of
Road Transport
Government of India New
Delhi

21 126 Common Dry 0.0256(|Yevaji Muralidhar Pawar,
Ministry of Road Transport
Government of India New
Delhi

22 131 Private Dry 0.0668([Vitthal Yevaji Chaudhary,
Parvatabai Vitthal Mahale,
Thakubai Yevaji
Chaudhary, Rakhmabai
Yevaji Chaudhary, Ramesh
Kisan Gavit, Kamalabai
Chiman Bhoye, Pundalik
Kisan Gavit, Kavita Manoj
Surana, Jagan Tukaram
Bhoye, Manoj Tukaram
Bhoye, Vilas Tukaram
Bhoye, Tulshiram Gopal
Chaudhary

Village: Kotambi

23 105 Common Dry 0.0164(|Government, Pandharinath
Gangaram Waghmare,
Yashwant Gangaram
Waghmare, Gangubai
Gangaram Waghmare,
Kalabai Keshav Gaikwad,
Raghunath Bhika
Chaudhary

24 151 Private Dry 0.0863([Jivla Mahadu Jadhav,
Bhimabai Mahadu Jadhav,
Hirabai Motiram Pradhan,

Chhabibai Rama Pawar
25 ||155 ||Government ”Dry ” 0.0021||Borwath Gram Panchayat
26 172 Common Dry 0.019]|Land Acquisition for

Shrimant Dam Project
Right Bank Canal Acquired
Area Maharashtra State
‘Water Resources
Department Nashik
Division, Pundalik Govind
Nikule, Ganpat Govind
Nikule, Bhaurao Govind
Nikule, Trambak Govind

Nikule.
27 || 197 ||Private ”Dry ” 0.0166”Hanumant Damu Shinde
28 198 Private Dry 0.055|{Dhondiram Mahadu Raut,
Suresh Hari Shinde
29 199 Private Dry 0.0005|(Bharati Shantaram Bagul,

Percolation Tank
Acquisition Area

30 201 Common Dry 0.004||Yashwant Gangaram
Waghmare, Gangubai
Devidas Jadhav, Kalabai
Keshav Gaikwad,
Pandharinath Gangaram
Waghmare, Ministry of

Road Transport
Government of India New
Delhi
31 ||202 ”Private ”Dry ” 0.0091 ”Bharati Shantaram Bagul
32 208 Private Dry 0.011{|Hiraman Pandharinath

Bhusare, Kamlakar
Pandharinath Bhusare,
Vasant Pandharinath
Bhusare, Mahadu Dagalu
Satpute




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

33

212

Common

Dry

0.0608

Ministry of Road Transport
Government of India New
Delhi, Thakubai Anaji
Bhusare, Dnyaneshwar
Anaji Bhusare, Pushpabai
Vishnu Raut, Laxmi
Rajendra Gawli, Vandana
Prahlad Kumbhar, Lalita
Manohar Gawli, Tarabai
Lalit Gavit, Raghunath
Tukaram Bhusare, Bhaskar
Tukaram Bhusare, Tukaram
Abaji Bhusare.

34

27

Common

Dry

0.0597

Mainabai Chintaman
Bhusare, Pundalik
Pandurang Bhusare, Paribai
Pandurang Bhusare, Laxmi
Bap Vithu Bhusare,
Sakhubai Parashram
Bhusare, Hirabai Tulshiram
Impal, Vitthal Yevaji
Chaudhary, Harichandra
Pandu Bhusare, Ministry of
Road Transport
Government of India New
Delhi

Village: Inambari

35

59

Common

Dry

0.0721

Pandurang Murlidhar
Thackeray, Hiraman
Manohar Thackeray,
Yamuna Nivrutti Gawali,
Nirmala Vasant Bhusare,
Narmada Devidas Gawali,
National Road Transport
and Highways Government
of India

Village: Savalghat

36

102

Common

Non Agriculture

0.0163

Gopal Nama Bhoye,
Ambikabai Narayan Bhoye,
Mukund Narayan Bhoye,
Vijay Narayan Bhoye,
Bhagwan Narayan Bhoye,
Pushparaj Narayan Bhoye,
Rajendra Narayan Bhoye,
Nirmala Dilip Albad, Sunita
Rajendra Gawli, Mandakini
Bharat Raut, Anandibai
Sitaram Bangale, Parvatabai
Sawaliram Jadhav,
Sawalghat Crematorium

37

Private

Dry

0.005

Devidas Yashwant Madke,
Balu Yashwant Madke,
Venubai Laxman Misal,
Pinu Somnath Madke,
Hemraj Somnath Madke,
Gangubai Somnath Madke

38

99

Common

Dry

0.079

Radhabai Pundalik Pawar,
Kasubai Amrita Gawali,
National Road Transport
Highways Government of
India, Executive Engineer
M.I. Division Nashik-1,
Crematorium Sawalghat.

Village: Karnjali

39

164

Common

Dry

0.0037

M.S.I.V.Ex.Eng. Minor
Irrigation Division, Nashik
Canal Area, Bhaskar
Krishna Gawali, Somnath
Krishna Gawali, Dilip
Krishna Gawali, Balu
Krishna Gawali.
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40 200

Private Dry

0.001|(Balkrishna Dhanraj Gawali,
Giridhar Dhanraj Gawali,
Jayshree Hemraj Waghere,
Rohini Ramesh Mahale,
Yamunabai Dhanraj
Gawali, Mainabai
Murlidhar Gawali, Manohar
Murlidhar Gawali, Raju
Bap Murlidhar Gawali,
Rahibai Ragho Gawali.

41 6

Common Dry

0.0337([Krishna Tryambak Bhusare,
Hemraj Tryambak Bhusare,
Ministry of Road Transport
Government of India New
Delhi

42 64

Common Dry

0.0222(|Vijay Mohiniraj Gawali,
Tulshiram Mobhiniraj
Gawali, National Road
Transport and Highways
Government of India

43 7

Common Dry

0.026(|Yashwant Laxman Mahale,
Jija Chandulal Mahale,
Manik Chandulal Mahale,
Tushar Chandulal Mahale,
Dhiraj Chandulal Mahale,
National Road Transport
Highways Government of
India, M.I.Tank, Inambari

|Village: Peth

44 |[117

| |Private I |Dry

I 0.0005|[Shoheb Liyakat Pathan |

45 91

Private Dry

0.0035|(Vilas Baburao Avhad,
Akash Vilas Avhad
91/1

46 91

Private Dry

0.0025||Khan Shahbaz Ghalib
Pathan, Sanaullah alias
Sanaullah Ghalib Pathan
91/2

47 91

Private Dry

0.0042||Bhimashankar Gopinath
Raut
91/3

Total|| 1.6629|| |
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